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has goneto Aurangabad with Secretary, Crvil
Awviationto see on-the spot

(i) Hijacking of indian Airfines Flightic-
427 on 24th April 1993

THEMINISTER OF CIVILAVIATION OF
TOURISUM (SHRI GHULAM NABI AZAD)
Hon'ble membrss are aware of the hijack of
Inchan Airtines flight IC- 427 on 24th Apnl, 1993

The flight took off from Dethiat 1357 hrsfor
Snnagar At 1443 hrs amessage was receved
by Air TrafficControl Delhithatthe plane had
been hiyacked and was headingfor Kabul A
passengeron board whoidentfied imself as
Syed Salauddin, claimedthat hewas carrying
pistols and a hand grenade and demanded that
the fight betakento Kabul Air Traffic Control
of Lahore refusedto pemt the air-craftto enter
Pakustanairspace Theawcraftultimatelylanded
at 1520 hrs, at Amntsar where the hijacker kept
the entire crew and passengers hostage and
demanded refuelling so that the aircraft may
proceedtoKabul 141 personswere onboard,
126 passengers, 9infants and 6 crew members

The Cnsis Management Group (CMG) at
the Cabinet Secretanatandthe Central Commt-
tee at Delhi Awrport were activated and contact
was estabished with Amnisarwherethe Deputy
Commussioner andthe Senior Super-mtendent
of Police of the distnct had amved and taken up
negotiations The Director General of Punjab
Policewas askedtoproceedto Amrtsarwhere
he reachedatabout 1800 hrs, andtook charge
of negotations

There was prolonged negotiation with the
hyacker but he remained adamant onhis de-

mandtotakethe Planeto Kabul Thehjacker
had also fired a warning shot which pierced
through the body of the aircraft

The CMG advisedthe negotiating groupat
Amrtsar to continue negotiaions with a view to
weanng down the hyacker The CMG also
despatched National Secunty Guards (NSG)
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commandos to Adampur near Amntsar and
thento Amntsarby helicopters

Continuednegotiations failed and the hi-
jacker remaned adamant even atter beingtold
that Kabul Airport was closedio themight and
Pakistan Government hadprohibited entryinto
thewairspace Ataround2300his the hijacker
gave afinalultimatumfor refuelingthe aircratt
falingwhich he wouldblowtup  The CMGgave
green signal tothe NSG commandos andthe
negotiating group atAmmtsartostormthe Plane
leaving to their discretion the tming of the
storming operation depending upun (155e5s-
mentof the ground situation

StormingoperationbyNSG stanedatabout
0100hrs, on25th Apnland inatew minutesthe

hyacking was terminated without any casualty
or injury to any passenger or crew members

there was alsonofurther damage tothe arcratt

Suddenentry of the commandos into the aircraft

totally surpnsed anddazed the hjacker Asa
latereaction hetnedtofire but belore he could
dosohewagshotatwithasilencer pistolby NSG
commando broughtoutinamnyuieastatetothe
tarmac and handed over to the local police

Director General of Punjab Police has reported
that while the hijacker was being shifted to a
vehicle by the local police it was toundthathe
had succumbedtothe njury

Thedentdty of the hjacker hasnotyetbeen
estabhshed Two loaded 9mm pistols were
recovered from his person

Twocnminalcases oneby Punjab Police
and another by Delhw Police have been regt's.—
teredunderthe relevant provisions ofthe Anti-
hyackingAct Indian PenalCode Terronstand
Bisruptive Activities (Prevention) Actandthe
Arms Act Investigation isinprogress

Preliminary assessiment indicates secu-
ntylapse at Delhi Airport  Deihi Police have
suspendedan Inspector and a Sub Inspector
Government have alsoinstitutea an inguiry by
Secretary (Secunty) inthe Cabinel Secretanat
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tolook intothe secuntylapse, assessthe exient
thereof, fix responsibility for the lapse and rec-
ommend remedial measures Meanwhile,
secunty has beenbeefedup

While full facts would come to hght after
completion of the inquiry and nveshgations by
Police, | would ke to take this opportunity to
place on record Government's appreciation of
the mannerin which the Commander and the
crew of the fhght managedthe contingency with
patience |would also like tocompliment the
passengers for havingbome theagony of the
hyackwith forttude and remaining calmthrough-
out | l;:;pe the House 1s pleased with the
performance of the Natonal Secunty Guardsmn
carrying outaneatand swiftoperation by which
the hijack was terminated and the passengers
and crew members were saved of further ha-
assment

16.25hrs

RE STATEMENTBYMINISTEROF
HIJACKING OF INDIAN AIRLINES FLIGHT
IC 427 on24thApril 1993

| Translation|

SHRI MADAN LAL KHURANA (South
Delhi) Nothingnow has beenstated thesame
informaton that appearedin newspapers has
beencompiledandnarrated Inthemormingwe
had asked some questions as to where the
hijacker was shotdead where did he stay in
Deltu what happenedtothe twopersons who
werewith him whosinquimngntothecase CBI
o1 anyotheragency? Pleasetellus the name
aof the terronisturganisation of Kashmir towhich

he belonged

MR CHAIRMAN He ttas sasdthathe will
givethe information

SHRIHARIKISHORE SINGH (Sheohar)
It 1s a senous matter On the one hand |
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congratulatetheS P G forits excetlentperfor-
mancebutonthe otherhand |wouldbketosay
with deep sorrowthat lav, ndairiersituationhas
been detenorating ever since Shr Pilot has
taken charge ofthe Inteinal Secunty In away
he hadbeen kind enough thathe has not sus

pended anaconstable he has suspended only
oninspecior The responsibilty forthe airport
securityisthat of the secunty nchargeD C P

HeaswellasyourfrnendMr Kaushal shouldbe
rzhevedol theircharge Thisis notanordmary
matter Ihavealamousbookwithme

MR CHAIRMAN He has told an inquiry
willbe ordered into it

SHRIHARIKISHORE SINGH Thisbook
narrates how anattempt onthe lile ut De Gaulle
wasmade Itwasthe samescenanohaie Hyou
wishlcan givethatbook toyou Thufilmis also
available OurlnendK P SinghUeocansupply
thefim Thencident s exactly the same

MR CHAIRMAN Pleasegive overy Mem
beracopyeach

SHRIHARIKISHORE SINGH lcangive
tto all the Members cspetidlly o Shri Rajesh
Pilotfor readingas he has made a mocke ry of
theintemalsecunty Onc Sub mspector has
beensuspended Theniore ayoningrartis
that another planc has ciashed loday at

Aurangabad

SHRIMADAN LAL KHUHANA  Which
agencysinguinngmtoit? Inthcmuinmghe had
promisedto replyto cvery ques ion we have
asked only 3 4 yuestions he shouidieply

SHRINITISH KUMAR (Haihy Mi Chear
man Sir dunng zero Hour today when this
questionwas raisedby ShuiMadan .ol Khurana
the honourable Minister of State mthe Depart-
ment ol Internal Secunty hau s that mguny
was gomgonandthathewouldic piyloeachand
everyquestion Buthehas not .aianything
abouthowthatmandied /
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MR CHAIRMAN Hehastoldthattheman
was hitby abulletandhe dedwhen hewas being
taken out

SHRIMADAN LALKHURANA Outside or
inside? Thisis whatwewantto know, this should
beinguiredinto Who s inguinngintort

SHRINITISH KUMAR This acock and
bull story and not a statement by the Minister

MR CHAIRMAN Mr Minister, Please
clarfy these two points Firstly, where andhow
the man dred and secondiy which agency has
been askedtoinquire intort

SHRIRAJESHPILOT Mr Chairman, Sir,
1s this the personal opinion of the honourable
Member orishe sayingwhat Shn Han Kishorep
hassaid |have also saiditin my statement
Now two things are there in the minds of Shn
Madan Lal Khuranaand allthe Members So,
| would hke to tell that as the Commando
Operation started, 6 Commandos entered the
plane simultaneously from6 emergencyexils
There was darkness all around as the window
screen was pulled down by the hyacker know-
ingly When thecommando reached nearthe
cockptt the hiyackerbacame perplexedandhe
tnied to fire at the commando but by then the
commando hadfired athmintheplane Tnen
he was brought down, he walked on the ladder
himself commandos were withhim He had
spokenandseenaroundwhen hewashanded
overtothe police Whenhewas bemgtakento
thehospitalinthepolicevan heded So.hewas
fired at inside the aeroplane scund was not
heardbecause asdencerwas fittedmntheweapon
When he wasbroughtoutbythe commandos he
wasbleeding Everyonehasbeenhimwaliong

The secondquestion pertains tomquury, as
raised by Shn Han Kishore Singh  Inquiry s
goingon Wehad hxeda yardstickinthis regard
thatthere hasbeen some sacuntylapse onthe
pant of the shift incharge on dutv at that tme
Inquiry has been conducted by the secunty
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Secretary who sits separatelyn the cabinet
Secretanat Hehas noconnectionwith any of
the departments Those found guilty will be
punished andthe lapses foundby theinguiry will
be rectified andforthatthere maybe aneedfor
abookorafilm We alicannotbc-.ome perfect
toplanforhundredyears Itcannot besardthat
there maybe no lapses duning hundred years
The Government willtake every possible step
tofind out where and how thelapses havetaken
place and howthesecanberectied Asregards
the question of Shn Han Kishore that internal
secunty has detenorated | wouldtell ShnHan
Kishorejithat he should see outside Bihar also
(Interruptions)

SHRIMADANLALKHURANA Whichare
the agencies invoivedin the inveshgatiuns?

SHRI CHANDRAJEET YADAV
(Aajamgarh) |wouldhke to know about one
aspectofthis inquiry Shn Atal Bihan Vapayes
had raised aquestion this momung that undou -
edly there hadbeen secuntylapse andinquiry
1s being conducted but the gquestidn is that
hyackinghasbeendonenDeih if njackinghad
beendonen Srinagarit wasundeistandable
How did he reach Delli? Whether there were
otherpeople of his groupwho helpedhim?

SHRIRAJVEERSINGH (Aonla) Which
doctor put plasteron hus leg and how did that
revolver reached inside?

SHRIMADAN LAL KHURANA This as-
pect s differpnt from secunty | would ke to
knowfromthe hon Ministerwhether any nguiry
would be conductedinthis regaidalso This
feelingis spreading amongthe people thatitis
notsafetotravelinplane

MR CHAIRMAN Case has beenregis-
tered after alot of efiorts anditis not sothat just
F | R hasbeenregsieredandiiyematieris over
FIR has been registeredior conducting anin-
quiryandtheinquiryisbemg conducted nler
uphons)
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SHRIAMAL DATTA (DamondHarbour)
Nothing has come out regardingplanning (in-
terruptions) Everybody is allowed to say, why
not| ? {Interruptrons) What | am objectingtothe
Statement s that nothing has come out about
plannngbetundttus (/nterruptions)

MR CHAIRMAN Thiscross-exammation
cannotend

(Interruphons)

SHRI AMAL DATTA He has not men-
tioned anything about the planning which has
gonebehindthis particular mission (/Inferrup-
tions)

SHRIAMALDATTA Sir letmesay Youhave
allowed himtosay (Interruptions)

| Translaton]

SHRIMADAN LAL KHURANA Youhave
not taken any action against the secunty
incharge, Whoisresponsible? Itis atotal fallure
of sacunty agencies He stayed in Deltufor
severaldays (Interruptions)

MR CHAIRMAN Pleasenotethereisno
provision for clanfications here Since this
moming you had said thatthere aretwo three
points |allowedyouto raisethese quenes

SHRIMADANLAL KHURANA Mr Chair-
mam, Sir we would iike to know the ime by
which this inquury 1s hkely to be
completed?(Interruptions) S whenever any
incident takes place 1t 1s said that steps are
being takenmnthis regard but everything stops
withinten days |wouldhketo knowf any time-
hmit has been fixedfor the completion of en
quiry? Pubhcshouldbe apprised of the facts
Time mit should be fixed

SHRIRAJVEERSINGH (Aonia) Wewould
hke to know when the Minister of State for
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Internal Secunty 1s being dropped from the
cabinet The incidents are constantly on the
increase after his nduction If he s dropped

everything would be all nght
[Englsh]

SHRI AMAL DATTA What we want to
know s very simple

Sir, obviously this particular episode has
beenaveryplannedone Now we are agitated
becausethe kilhng ofthis person the hijacker,
has precludedthe inquiry about the planning-
whowere the people behind it- because thatis
what mayhave happened Now ifthe Minister
canassureus lethimdosothatthedeathofthus
persondoes notpreciude afullinquiry ntothe
planningandconspiracy whichhas gone betund
it This 15 whatwe wantthe Mimsterto assure
usbecausefromthestage ot the nquiry itmust
nowbe apparentwhethertheywillhave anylead
to any person who has been involved in the
conspiracy and from whom they can get the
detals Wewantthe assurance fromhim

SHRIRAJESHPILOT Mr Chairman Sir
two points havebeenmainlyraised Oneisthat
theinquiry shouldbe imebound |totally share
the feehings of the hon Members thatin such
cases we should have ime-bound inquiry so
that action should be taken immediately be
cause delayed actioninsuch cases really does
notproducethe requiedresults |willrequestmy
colleague because this inquiry has been or-
dered by the Civil Aviation Ministry

Iwill requestmycolleague Ghulam Nabiy
toputatime frame torthis inquiry and make it
atme boundinquiry

The secondpointhas been raised- inthe
mommngalso Atal Bihan Vajapayceyhas men-
tioned fhat it is a senous matte: to know the
connections the plan the motive beh ndthis
hyack Itis avery senous concernand thatis

why considennqthistactor we aie gettingthis
inquired into by the Secietary (Secunty) who
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hasanaccesstothe extemal agency andinter-
nal agency, We will keep that pointin mind so
that Government knows completely the plan
where hestayed, howhestayed, whatheplanned
andwhoplanned. Because, thisis certainlya
plannedthing. Thisis notsomethingthatsome-
. body has played some cthertactics, whichthe
hijacker of Delhi-Hyderabad flight had done.
Thisis certainly a planned hijacking. Thatwill
give ascopetofindout. Thatis why Secretary

(Security) who comes directly under Cabinet

Secretary has been ordered. This factor will
certainly betakencare ol. (Interruptions)

[Translation]

SHRI ATAL BIHARI VAJPAYEE

(Lucknow) : Mr. Chairman, Sir, | didnotintend
to speak butsince the series of questions has
started, Iwould also liketo ask ashort question.
Generally the hijacker lays down some condi-
tions. Hewantedtotakethe plane to Kabul. Did
helaydownsome conditions or he wantedto get
downinKabul. Whowas thatman? Weresome
otherpeople of his group alsowithhim? These
questions are requiredtobe answeredurgently.
Whether questions have been raised or objec-
tions have been raised regardingthekilling of the
hijacker. The basic questionis that ifthatman
hasdiedthenitis notpossibleto get facts about
hismotives elc. It was reportedinnewspapers.
Mr. Chairman, Sir, itis a matter of regretthat we
havetodepend upon newspapers forinforma-
tion and newspapers reportedthat there were
some passengers withoutluggage whose ad-
dresses arenotcomrect. Wasany other accom-
plice presentinthe plane along with him? Has
Govemmenipaidatientionto alithese aspects?

[English)

SHRIAMAL DATTA : They havenotdone
anyinquiry at afl. (interruptions)

SHRIRAJESHPILOT : ltis sefious matier.
| don’t mind replying query which any hon.
Memberhadraised, asspecial case.
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Sir, Atalji has made certain points, viz,
whether other persons of his group were also
there. ithasappearedinnewspapers thatsome
ofthe passengers did not have any luggage. All
these points havebeenconsidered. Whowas
the agentthrough which the hijacker had booked
his seat. (Interruptions)

Whichagenthad bookedthe seats of the
passengers? Itiscertainthatduringconversa-
tionover R.T., hedidnotputanyconditions. He
only saidthat plane should be takento Kabul,
Nobody asked him why it should be flown to
Kabul. Nothingof this sorthascometolight. He
was adamantontaking the planeto Kabulafter
re-fueling. Hesaidthat if he was not allowedto
take the plane to Kabul, he would blow it up.

SHRINITISHKUMAR : He had nospecific
demand, all of his demands were general. i he
madeanyspecialdemand, tell about that. (infer-
ruptions) .

SHRIRAJESHPILOT: ltisbetterif wetake
this matter seriously. It is true that thisis a
serious matter. The whole of the country is
wormed and it has created a very critical situa-
tion. |wouldiketo assure the House that I would
talktothe Minister of Civil Aviation and ask him
to conduct atime-boundinquiry. liwouldtake
into considerationall the aspectsto which Gov-
emment and other agencies have drawn atlen-
tion. Government has admitted that it has
initiated inquiry to find out how this happened.

SHRIVIJAY N.PATIL (Irandol) : Mr. Chair-
man, Sir, noaction has beentaken againstany
engineer orthe maintenance staff for the acci-
dents thattook place in the past. Prime facie it
is clearthat the engine caught fire in this acci-
dent. Inthe new statement, Govemment should
clarify whetherthe maintenance staff was sus-
pendedornot. Thisshouldbe inquiredbecause
afterwards nothing Cumes oul. Aiu Ihew ERpor-
tantfactor 15 inig that all crew members na .»
escapeudeath. How didit happenbecause the
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main responsibility of the crew membersis to
savethe passengers andio evacuatethe people.
This shouid also beinquiredinto as tohow crew
members were safe while some of the passen-
gers dies dueto bums.

MR. CHAIRMAN : They say they are
finding it out.
(English)

SHRIINDERJIT (Darjeeling) : One short

query. Nolight has yetbeen thrown about the

couldhave beenissuedtohim. Therewouldbe . -

some name which would be available with the
Govemment and the authorities. So, | would
request the Ministerto kindly throw some light
ontheidentity of the individual.

The Home Minister has just said he was
shotin the head, it | heard him corractly. (infer-
ruptions) Ithe was shotinthe head, thenthere
should be some bloodstains inside the plane.

The newspaper reports saytoday thatthere were
no bloodstains within the aircraft.

So, kindty throw some light on these points
sothat there is no scope for any doubt: (a) in
regard to bloodstains; (D) in regard to the
indentity. Surely something must be know about
theidentity.(intermuptions)

MR. CHAIRMAN : Shriinder Jit, with such
aross-examination, we will not be abletoreach
anywhere.

(Interruptions)
1646hrs

GENERAL BUDGET 1993-84-GENERAL
DISCUSSION

[ Transiation)

SHRISHYAM BIHARIMISRA (Bithaur):
Mr. Chairman, Sir, i rise tooppose the 1993-943
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Budget because it is against the principles of
swadeshi, swarajya andseif-reliance. tseems
asifthe Budgethas been dictated or produced
bysome otheragency. Although our Ministerof
Finance ShriManmohan Singhisthe hero, still
foreign financial institutions are behindit. Al
though ataglance, the Budgetappearstobe
good butif the supporter of swadeshi, Gandhiji,
would havébeen alive, hewould have cried over
the plight of rural poor tarmers, workers and
employees. The populationofthis countryis
one sixth of the total worid population. Very
meagre employment opportunities havebeen
generatedforapopulation of eighty five crores.
One sided attention to machinisation,
computerisation and automation in modem
technology alone cannot give any benefittous.
QOureconomic set up rests onthe activities of
farmers, people like small traders. pavement
shopkeepers, workers, tribals, peoplelivingin
forests, deserts andhilly areas and poorfisher-
men. Oureconomic policies shouldbeframed
forthem.

Mr. Chairman, Sir, if wa go on doing
machinisation in-stead of providing employ-
mentto them, the number of unemployed per-
sonswould go inincreasing unabatedcreating
an atmosphere of lawlessness and violence
creatinglawand order problems. Theproblems
of poverty, hunger and unemployment would
grow andto tackle these problems Govermment
would have to prepare another Budget for allo-
cationoffunds. Preventionisalwaysbetterthan
cure. Thus budgetis notleadingthe countryto
thatdirection. Inthe first three paragraphs of
Budget, the hon. Minister of Finance has re-
ferredtothe difficult situation in which the Gov-
ernmentcame topower. Atthattime Foreign
Exchange position was not salisfactory. inter-
national reputation was not good. investors has
notrust, economic. development was deteno-
rating. He has also statedthat Govemment has
brought radical changes inthese twenty months.
I would like to submit that Government has not
raised foreignexchange reservers. It hasnot
raised national income. It has not promoted
export. Government has earned foreign ex-



